mm'

" Em Sl o

(c) Meqmewbnmywugiven ty the«- hd mumny plioed:.

mmny 'Pemitm .Scheme mrough dm.-ent

'madin.

mwamnmron.nttn-’
pl-mn

2627 SHRI S, M BANERIEE win -
thﬁ Minister of LABOUR AND REHABILI—'

TATION be pleased to. state ¢

() ‘whether . the Provxdent ‘Fund Board
has' yecommended additionsl House Rent
Allowance for al! P‘rovxdent Fund employees ;

(b) ifno, the reason for not m:plement-
ing these recommendation ; and

(c) whethcr there is a growmg discontent
among the Provident ‘Fund employess regard-
ing non-implementation of the decision ?

THE MINISTER OF LABOUR AND
mzmmufrxnom (SHRI R. K. KHADIL-
KAR)

: ' (b) and (¢). The Board’s recommendation
is under consideration of*the Government.

_ Pakistani’s threats of breskiag off Dip-
. lomatic .R_elutlon with Iadia

2628. SHRI PILOO MODY : Will the
Minister of EXTERNAL AFFAIRS be pleased
to state : -

(a) whether the atfention of Government
of India has been drawn to a report in the
Indian Express dated the 25th July, 1971
stating that the Pakistan Government - has
threatened to break off . daplomatxc relations
wlth Indm and

(b) if so, the reaction of Governmimt of
India in this regard?

THE DEPUTY MINISTER IN THE
MINISTRY OF EXTERNAL ~AFFAIRS

(SHRI sqmm PAL smom ®

Yu, Sit

(b) No such th:eat was received. Howew-

the Pakistan Government had wrongly' alleged

. that India ‘was not intercsted in the diplo« °
'mghcmiiwmmthetwo countda operadng‘

‘.u:it of membm;of &e*iﬂdﬁmwﬁwh .

2630 SHRI B.S. MURTHY wﬁtﬂw
‘Minister of LABOUR AND REHABILTTA—‘
TION. beplmcdtomte. -

' (-) whether lny Bangla - Desh mfugm.
weze sent to Dmdnkulnyuwherefacihﬁamd
developed potential exist for rehabilitation ;

. (b) if so, the number of rd‘ugaes sent to
this area; and

(é) if nbt, the reasons therefor ? A

THE MINISTER OF 'LABOUR AND
REHABILITATION (SHRI R. K. KHADIL~
KAR) : (a) No, Sir.

(b) Does not arise.

. (¢) The policy of the Government of
Indin is that the refugees should be repatriated
to Bangla Desh as soon as conditions are
favourable there. It has been accordingly
considered desirable to lodge these refugees in
Camps located close to the border or in the
interior of West Bengal or in other neighbour-
ing States where nuﬁicxent land is available
for putting up Clamps or temporary structires,

Foreign collaboration mgreemients con-
duotnd by Bharat Heavy Plate and Vessels
Ltd,, Vlukhp-mm

2631, SHRI E. R. KRISHNAN: Will
the Minister of STEEL ANDMINES bé

. pleuedtomte.

(a) the mmu of countnu with whom
colhboratwn agréements have been' conducted |

" by Bharat Heavy Plate and Vemels Lid,

Vlnklupnmam for - the (i) manufacture or
air and gas scparation plants and (nl) mulu- _

-hyenushpteuuzemdu md

(b) whclhﬂptoduqﬂoﬁ.hu Med under B





